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CP No.79/241-244/ALD/2016

Sh. Dev Kaushik, proxy for the petitioner counsel. Respondent are represented

by their respective counsels.

The petitioner counsel seeks further adjournment on such reason that arguing
counsel Sh. Vivek Kohli is not available today. He would be available only on 5"
October, 2017. Such request is strongly opposed by the counsel for the opposite

parties. Hence, further time is granted with a cost of Rs.25,000/-.

The matter be listed on 5™ October, 2017. e —— iR
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Dated:08.09.2017 Sri H.P. Chaturvedi, Member (Judrcial)
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